II.

Action Taken Report

In the matter before the Hon’ble National Green Tribunal, Principal Bench,
New Delhi in O.A No. 108/2019 (WZ) — Gangarambhai Narsinhbhai Karnavat
Vs. Stagot Potatoes Products LLLP & Ors.

1) Major points in complaint:
Very strong foul smell by Stagot Potatoes Product locate at Survey No. 675/1, at
Sundha, Taluka : Palanpur ,Palanpur — 385518, District : Banaskantha, Gujarat,
cause very strong foul smell spreading in the whole area by the process of
production of potato powder and the waste coming out of the factory.

2) Direction:
As per order dated: 26/06/2020 * State Pollution Control Board to visit the place
and submit a factual and action taken report within four weeks”.

3) Latest status of the Industries:

Gujarat Pollution Control Board -Regional office Palanpur has visited the unit
with reference to Hon’ble NGT order on dated: 04/07/2020 and Vigilance Team
Gujarat Pollution Control Board -Gandhinagar has also visited the unit on dated:
17/07/2020.

Salient features of both the inspection reports are as follows:-

a) Stagot Potatoes Product is engaged in manufacturing of Starch from Potatoes.

b) Nearest village is Sundha which is @ 500 m away from unit. The village school
is also beyond 500 m from the unit/plant. Unit is surrounded by agriculture land.

c) Consent to Operate is valid up to 30/06/2022 to operate industrial plant for
manufacturing of starch from potatoes,

d) Treated waste water shall be utilized for plantation/irrigation purpose as a
condition stipulated in consent/permission given to the industry.

e) To use that treated wastewater generates from the Effluent Treatement Plant,
industry has acquired agricultural land/farms of about 42 Acres near by the factory
and has made MoU with farmers for usage of treated water in their agriculture
farms through underground pipeline.

f) At the time of inspection unit/Factory was found not in operation due to non-

availability of raw materials. Unloading of potatoes (raw material) is going on.
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g) As per the available records, production plant was operated lastly on 07/04/2020 273
and then after it is not operated till date due to nonavailability of raw materials
mainly due to current COVID pandemic situation.

h) The industry has provided Effluent Treatment Plat (ETP) consisting of
primary+secondary+tertiary treatment(Anerobic treatment) units. ETP units are
not found in operation as they are presently taken under cleaning & maintenance.

1) Unit/Factory has provided flare stack for flaring of gases generated from the
Anaerobic Digesters.

J) Any Ponding is not observed in disposal agricultural land and no odour felt in
disposal agricultural land.

k) Approx. 10 MT of fibre waste is found stored in open pit, near to the main gate of
the factory.

1) Unit/Factory has provided deodorant spray system on the Anaerobic Digesters to
minimise smell/odour, however rotten odour is felt in the ETP area due to nature
of the effluent/waste water at the time of inspection.

m) Unit/Factory has made MoU with M/s Goverdhannathji Energies LLP, village-
Pij,Taluka-Vaso,Dist:Nadiad,Gujarat (which is Bio Gas generating plant ) for
disposal of fiber waste and ETP waste through tankers. Waste stock is not observed
in the factory.

n) Unit/Factory has one boiler having capacity of 2 TPH, using imported coal as a
fuel. Unit has provided Dust collector (Multi Cyclone Separator) as Air Pollution
Control Device.

0) No air pollution generation source from manufacturing process.

p) Mild rotten smell felt within factory premises due to nature of the effluent/waste
water.

q) Four no of ground water sample are collected by the Regional office palanpur on
dated 04/07/2020 from following points. The results are as under: Copies of

analysis reports are as Annexure—E
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Locations
Borewell Borewell Borewell sample | Borewell sample
Parameters GPCB located sample collected from collected from
. within collected from | nearby borewell | borewell located
prescribed M/S nearby towardz North side | within agreement
.Standards Stagot borewell of stagot potato | agricultural land,
in consent | potatoes | toward south unit, which is which is about 1.1
order Products | side of stagot | about 200 m away | Km away from the
LLP unit potato unit from the unit unit.
1 2 3 4
pH# 6.5 to 8.5 7.44 7.79 7.20 8.34
Total
Dissolved solid 2100 758 1170 728 866
(TDS) mg/1
Chloride mg/l 600 90 300 110 140
Sulphate mg/1 1000 55 168 78 63
COD mg/l 100 7 11 14 6
BOD (3 days
at 27 C) mg/l 30 0.75 0.72 1.42 0.89
Sodium
Absorption 26 7 12 7 12
Ratio (SAR)

r) Two ground water samples are collected during the visit by the vigilance
team,GPCB, Gandhinagar on dated 17/07/2020from the following sources, The

results are as under:

Locations
Bore well located within Bore well water sample
Parameters GPCB premises of M/s Stagot | located in the farm of Shri
. Potatoes Products LLP Ambarambhai P Gothi
prescribed (800 Ft) toward south side behind
standards unit. (500 F)
in consent 1 2
order
pH# 6.5 to 8.5 7.37 7.52
Total Dissolved
solid (TDS) mg/1 2100 674 1318
Chloride mg/l 600 120 460
Sulphate mg/l 1000 202 151
COD mg/l 100 6 9
BOD (3 days at
27 C) mg/l 30 0.68 0.8
Sodium
Absorption Ratio 26 8 18
(SAR)




From the above analysis reports of water samples of bore wells, it is concluded that 2795
all parameters are within GPCB prescribed norms as mentioned in Consent order.
(copy of consent order-Annexure-D)

s) Action taken by Gujarat Pollution Control Board sofar for non complience of the

conditions specifide in the consent order are as under: (attached as annexure-B,C)

Sr No| Date of Inspection Action taken
Directions under section 33 A of the water act —
1 21-22/08/2017
1974 for disconnection of power supply
Directions under section 33 A of the water act —
2 26/12/2017 _ .
1974 for disconnection of power supply
Directions under section 33 A of the water act —
3 28/03/2019 _ .
1974 for disconnection of power supply
4 28/03/2019 Forfeit of Bank Guarantee of amount Rs 250000/-

Encl:- 1)Copy of Report of both Inspections (Annexure-A).
2)Copies of Directions issued to the Industry. (Annexure-B).
3) Copy of Bank Guarantee forfeit letter(Annexure-C).
5)Copy of Concent order of unit (Annexure-D)

6) Copies of Analysis reports of samplaes (Annexure-E)



Annexure-A
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GUJARAT POLLUTION CONTROL BOARD
VIGILANCE CELL, SECTOR 10-A, GANDHINAGAR

INSPECTION REPORT

Name & address of the unit : Stagot Potatoes Products LLP
Survey No: 675/1, Village: Sundha,
Ta: Palanpur, Dist: Banaskantha.

Reference : HO instruction as per the approval obtained on noting Page No:
55/N of HO File No: CCA-BK-342 and Hon'ble NGT in O.A No.
108/2019 (WZ) - Gangarambhai Narsinhbhai Karnavat Vs.
Stagot Potatoes Products LLP & Ors.

Date & time of visit : 17/07/2020 at 11:20 am.
Person contacted : Mr. Bharat Gothi- Director- Stagot Potatoes Products LLP

Mr. Virabhai Amrutbhai Vora (Patel)- Complainant of Village:
Sundha

OBSERVATIONS :

With reference to above, complainant Shri Virabhai Amrutbhai Vora (Patel) is contacted to
understand his grievance. He informed that intense foul odour and noise is felt from the
operation of the unit and foul odour nuisance is being experienced since the inception of
industrial operation. He also informed that ground water is also contaminated due to wastewater
discharge from the unit.

M/s. Stagot Potatoes Products LLP is located at Survey No. 675/1, At - Sundha, Ta - Palanpur,
Dist — Banaskantha, Gujarat. Nearest village is Sundha which is @ 500 m away from unit. The
village school is also beyond 500 m from the unit/plant. Unit is surrounded by agriculture land.
Unit has obtained Consent to Establish (CTE) for manufacturing of Starch from Potatoes - 1080
MT /Month. Further the unit was granted Consent to Operate which is valid up to 30/06/2022 to
operate industrial plant for manufacturing of starch from potatoes.

Status of Plant Operation:

At the time of visit, unloading of potatoes (raw material) is going on but production plant is not
found in operation. As per the available records, production plant was operated lastly on
07/04/2020 and then after it is not operated till date due to unavailability of raw materials
mainly due to current COVID pandemic situation. It is learnt that the plant operation is going to
be restarted within two days.
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Actual month wise production of the unit is given below:

Month Starch Production MT/Month
January-2020 Nil
February-2020 30
March-2020 70
April-2020 200
May -2020 Nil
June-2020 Nil
July-2020 (up to 17/07/2020) Nil

Manufacturing Process:

The major raw material is potatoes, which are washed with water to remove coarse particles
and sand. Then after, the washed potatoes are crushed in a rasping machine till it becomes
potato slurry; i.e. a mixture of starch granules, fiber and water. The potato slurry is then fed to
hydro cyclone machines where the starch particles, fibers and water part (i.e. effluent) are
separated from the slurry. Starch with moisture content is then fed to Spin Flash Dryer to get
final product, i.e. white starch powder. Entire process cycle time is about 22 hours.

Sources of Waste Generation (At full production capacity):
e Dilute effluent stream- 25 KL/Day (From washing of potatoes)
e Concentrated effluent stream - 275 KL/Day (Wastewater separated from hydro-cyclones)
e Fiber waste — Approx. 7 MT/Day (Fibers separated from hydro-cyclones)

Treatment of Wastewater:

Dilute effluent stream wastewater generated from the washing section of potatoes is directly
collected in the Collection Tank and reused back for few cycles until its quality gets deteriorated.
When its quality gets deteriorated, some part is purged off into the ETP for its treatment.

Concentrated effluent stream generated from process after removal of the fiber content in the
Decanter is being sent to the Collection Tank of the ETP. The industry has provided Effluent
Treatment Plat consisting of following units :

e Decanter

e Collection Tank (For dilute stream from Potato Washing)

e Flash Mixer (Not in use)

e Flocculation Tank (Not in use)

e Primary Clarifier (Not in use)

e Conditioning Tank

e Anaerobic Digesters (CSTR, 2 nos) with common Flare Stack

e First Stage Aeration Tank
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e First Stage Secondary Settling Tank

e Second Stage Aeration Tank

e Second Stage Secondary Settling Tank
e Treated Wastewater Holding Tank

¢ Sand Filter (Not in use)

e Carbon Filter (Not in use)

From the above ETP units, Flocculation Tank, Flash Mixer and Primary Clarifier are not in use. It
is learnt that these units are provided but they are not used after provision of Anaerobic
Digesters. Further, Sand Filter and Carbon Filter are also observed detached from the line of
treatment and presently, treated wastewater from the Treated Wastewater Holding Tank is
directly pumped out to agricultural farms for irrigation purpose.

During inspection, none of the ETP units is not found in operation as they are presently taken
under cleaning & maintenance. At the time of inspection, Anaerobic Digesters are found about
60% filled up with wastewater whereas rest of all the ETP units are found almost empty.
Contacted person is instructed to complete the cleaning and maintenance work before
restarting the production activities. Unit has provided flow meter at final outlet of ETP and its
reading is 14900 KL. Unit has provided deodorant spray system on the Anaerobic Digesters,
however rotten odour is felt in the ETP area at the time of inspection. Hence, the unit is
instructed to use deodorant spray system regularly and efficiently and to improve effluent
handling practices within ETP, in order to minimize foul odour. Unit has provided flare stack for
flaring of gases generated from the Anaerobic Digesters. At the time of inspection, flaring is not
going on.

Disposal of Treated Wastewater:
Treated wastewater from the ETP is discharged onto the agricultural farms of 42 Acres through
underground pipeline surrounding the units. Unit has made MoU with following farmers of
agricultural land for usage of treated water in their agriculture farms.

e Mr. Ambarambhai Pasvabhai Gothi

e Mr. Kotadia Nagarbhai Narsinhbhai

e Mr. Koli Narsinh Mohanji

e Mr. Kanbi Shakerbhai Narsibhai

e Mr. Karnavat Somabhai Ujabhai

e Mr. Bhutadia Virsangbhai Hirabhai

e Mr. Davabhai Ujabhai Antiya

Though, unit has made MoU with many farmers, unit is presently supplying its treated
wastewater only to two farmers, viz. (1) Farm of Shri Ambarambhai Pasvabhai Gothi [Area: @
12 vighas], which is situated just adjacent to the industry. Unit has provided fixed pipeline for
conveying treated effluent into the farm of Shri Ambarambhai Pasvabhai Gothi and (2) Shri
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Davabhai Ujabhai Antiya, Survey No. 574,568,566,567,575 [Area: @ 40 vighas] located about 1.2
kms away from the industry. Unit has provided underground treated effluent conveyance
pipeline, which is crossing two Dantiwada irrigation canals (first canal is crossed by the pipeline
passing over the top of canal and second canal is crossed by the pipeline passing beneath of the
canal).

Management of Fiber Waste & ETP Sludge:

The fiber waste is generated from the manufacturing process, which is supplied through tankers
to M/s Goverdhannathji Energies LLP, which is generating Bio-gas from the fiber waste. The
sludge generated from the Effluent Treatment Plant is also being disposed along with fiber
waste. At the time of visit, no stock of fiber waste and ETP sludge are observed stored in the
unit. It is learnt that the entire stock of fiber waste observed by RO officials during the previous
visit of the industry has been sent to M/s Goverdhannathji Energies LLP. Unit has made MoU
with M/s Goverdhannathji Energies LLP for the disposal of fiber waste and ETP waste. Month
wise quantities of fiber waste sent to M/s Goverdhannathji Energies LLP are shown below:
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Month Fiber Waste sent to M/s Goverdhannathji
Energies LLP (Quantity in MT)

January-2020 Nil
February-2020 50
March-2020 130
April-2020 Nil
May -2020 Nil
June-2020 300
July-2020 (up to 17/07/2020) Nil

Air Pollution:

Unit has one boiler having capacity of 2 TPH, using imported coal as a fuel. Unit has provided
Dust collector (Multi Cyclone Separator) as Air Pollution Control Device. Unit has also provided
stack monitoring facility. There is no process emission from the manufacturing process. As no
activity other than unloading of potatoes is going on, noise level is the industry is found normal
during the visit.

Quality of Ground Water:

The industry has provided one number of bore well within the premises and entire fresh water
requirement of industry is met by the bore well water. Bore wells are also there in the
surrounding farms. Physical characteristics of the water abstracted from the said bore wells is
apparently normal (pH: Neutral, Colour: Colourless, Odour: Odourless). For ascertaining the
contamination, if any; two ground water samples are collected during the visit from the
following sources:
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e Bore well located within premises of M/s Stagot Potatoes Products LLP (800 Ft)

e Bore well water sample located in the farm of Shri Ambarambhai P Gothi toward south
side behind unit. (500 Ft)

Bore well is also there in the farm of Shri Davabhai Ujabhai Antiya, Survey No.
574,568,566,567,575 [Area: @ 40 vighas] located about 1.2 kms away from the unit, where the
treated wastewater of the industry is utilized for irrigation. However, bore well sample could
not be collected from the farm of Shri Davabhai Ujabhai Antiya due to power supply disruption
at the time of visit.

Following written remarks have been given to the industry during inspection:
e During visit, unit is not in operation. ETP units are also not in operation and empty.
Complete cleaning and maintenance of ETP before putting production plant in operation.
e Rotten smell is felt in ETP area. Operate deodorant system efficiently and effectively to
reduce odour.
e Improve effluent handling system to minimize leakages.

Photographs showing the site condition at the time of visit are enclosed herewith.

Conclusions:

(1) Major sources of foul odour are storage and handling of fiber waste (generated from
process) and wastewater.

(2) As ETP is not in operation during visit, treated wastewater sample could not be collected
and adequacy of ETP could not be ascertained.

(3) Rotten odour is felt in the ETP area during the visit. Industry need to strengthen/upgrade
the deodorant spray system and operate it efficiently.

(4) Heavy noise is not experienced as no activity other than unloading of potatoes is going on
during the visit.

(5) Four ground water samples were collected during the previous visit by RO officials on
04/07/2020 and two ground water samples are collected during this visit. Analysis
reports of the same may be referred to ascertain if ground water of the area is
contaminated or not.

] S Prajapati T C Patel ] M Mahida
SSA DEE DEE
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PHOTOGRAPHS

Primary Clarifier (Not in Use)

Treated Wastewater Holding Tank
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AGRICULTURAL FARMS WHERE TREATED WASTEWATER IS USED FOR IRRIGATION

Adjacent farm of Shri Ambarambhai
Pasvabhai Gothi, where treated wastewater
of industry is used for irrigation.

Treated wastewater conveyance pipeline
opening in the farm of Shri Davabhai
Ujabhai Antiya

Page 7 of 7
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GUJARAT POLLUTION CONTROL BOARD

(Regional office-Palanpur)
DN Room No: 20 to24, 3" Floor, JillaSevaSadan-2, Joravar Palace, Palanpur-385001, Dist.-Banaskantha
‘ﬁ# Phone: (02742) 251300, 251301 Web Site:-gpcb.gujarat.gov.in

Email:-ro-gpcb-pala@gujarat.gov.in XGN Site:- gpcbxgn.gujarat.gov.in

Inspection report

Inspection Report of M/S Stagot Potatoes Products LLP with reference to Hon’ble National Green
Tribunal, Principal Bench, New Delhiin O.A No. 108/2019 (WZ) — Gangarambhai Narsinhbhai Karnavat
Vs. Stagot Potatoes Products LLP & Ors.

Visit date: 04/07/2020 at 09:10 AM

Visited by:
I Mr. M. S Dasari — Regional Officer, GPCB Palanpur,
Il Mr V. D Chaudhari — Assistant Environment Engineer (AEE — GPCB Palanpur) and
Il Mr. B. L Rathod - Assistant Environment Engineer (AEE — GPCB Palanpur)
1. Background

3.

Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi passed an order dated
26/06/2020 in O.A No. 108/2019 (WZ) (I.A No. 162/2020 — Gangarambhai Narsinhbhai Karnavat
Vs. Stagot Potatoes Products LLP & Ors.). The pleading of applicant is M/S Stagot Potartoes
Products LLP, Survey No. 675/1, At — Sundha, Ta — Palanpur, Dist — Banaskantha, Gujarat is in
process of production of Potatoes powder and the waste coming out of the factory produces very
strong foul smell spreading in the whole area where is the factory in operational. The Hon’ble NGT
direct the Regional officer, State Pollution Control Board to submit the factual and action taken
report within four weeks.

Permission given to M/S Stagot Potatoes Products LLP:

M/S Stagot Potatoes Products LLP, Survey No. 675/1, At — Sundha, Ta — Palanpur, Dist —
Banaskantha, Gujarat has obtained Consent to Establish (CTE) from Gujarat Pollution Control
Board for manufacturing of Starch from Potatoes @ 1080 MT/M vide CTE No — 77473, date -
28/03/2016 (copy of the same is enclosed as annexure — 1) subjected to condition specified in the
order. Further the unit was granted Consent to Operate vide letter dated 08/04/2019 up to
30/06/2022 to operate industrial plant for manufacturing of starch from potatoes with condition
specified in the aforesaid order (copy of the same is enclosed as annexure — 2).

Location of the industry showing on google map (500 m radius)

Rul=r B

tne | Polygon | Cirde | 3ppath | 3D polygon

Measure the circumference or area of a drce on the ground
Radius: 508.43 Meters =

Aren 81,40 Hectares .

o | Crcumference: 3,195,569 Meters

V| Mous= Navigation Save

Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ)
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GUJARAT POLLUTION CONTROL BOARD

(Regional office-Palanpur)

——— Room No: 20 to24, 3" Floor, JillaSevaSadan-2, Joravar Palace, Palanpur-385001, Dist.-Banaskantha
"ﬁ# Phone: (02742) 251300, 251301 Web Site:-gpcb.gujarat.gov.in

Email:-ro-gpcb-pala@gujarat.gov.in XGN Site:- gpcbxgn.gujarat.gov.in

The map shows the nearest village is Sundha is @ 500 m away from unit and the other side of the
unit/Plant area are agriculture land. The village school is also beyond the 500 m from the location
of the unit/plant.

Manufacturing process

The raw material potatoes washing with water to remove coarse particles and sand, then after

the potatoes are crushed in a Rasping machine till it becomes potato slurry, a mixture of starch

granules, fiber and water. The slurry is then send to extraction process, there the starch granules

are extracted from the slurry where starch is send to purification process and fiber is left out. The

starch slurry is then purified to pure starch milk (a mixture of starch and water) where there are

no impurities left. The starch milk is a mixture of pure starch and water, the drying process let the

starch milk to dewater and dry the starch milk to powder form with minimal amount of moisture.

The final starch product is packed.

Source of wastewater/fibre waste generation: At full capacity of plant

a. Washing of potatoes — 25 KL/D (Diluted stream)

b. Process wastewater — 275 KL/D (Concentrated stream: Approx. 150 KL/D generated from raw
material crushing + Approx. 125 KL/D from Borewell)

c. Fibre waste — Approx. 7 MT/Day

Treatment and disposal of wastewater:

The wastewater generated from the washing section of the raw material is being directly collected

in collection tank, another wastewater stream generated from process after removal of the fibre

content in the decenter is being sent to collection tank for further treatment. The industry has

provided Effluent Treatment Plat consisting of following units.

Collection tank

Anaerobic digester (CSTR)

Aeration tank - 2 Nos

Settling tank — 2 Nos

Sand and carbon filters

Decenter

S Do 0T o

Rufer

Line | Path | Polygon | Girce | 3Dpath | D polygon
Measure the distance or ares of a geomeric shape on the graund
Perimeter: 1,081.45 | Meters .

3.52 | Hectares

Maxar Technologies

Treated wastewater disposal agriculture land adjoining to the factory/industry

Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ)
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GUJARAT POLLUTION CONTROL BOARD

(Regional office-Palanpur)
Room No: 20 to24, 3" Floor, JillaSevaSadan-2, Joravar Palace, Palanpur-385001, Dist.-Banaskantha

Phone: (02742) 251300, 251301 Web Site:-gpcb.gujarat.gov.in
Email:-ro-gpcb-pala@gujarat.gov.in XGN Site:- gpcbxgn.gujarat.gov.in

Lnz | Path  Poyoon  Crde | path | 3pofon
Messure the datance between two paints on the ground

Map Length: 1,266.97 Meters \
Ground Lergth: 1,266.97
Feadng: 102,52 degrees

| t4ouas Nauigaton

Treated wastewater disposal agriculture land @ 1.2 Km away from factory/industry

The treated wastewater is being discharged into agricultural farms through underground pipeline
—about 42 Acre. Copy of the consent of the land owners allowing treated wastewater from the
industry on Rs 100 Stamp Paper and duly notarized is enclosed as annexure — 3). The location of
the discharge point shown in the google map.

Another agriculture land marked above using for disposal of treated wastewater through
underground pipeline, which is crossing two Dantiwada irrigation cannel (Pipeline crossed first
cannel on top of the cannel and another cannel cross at beneath of the cannel) located at @ 1.2
Km (Arial Distance) from the unit.

Fibre waste handling:

The fibre waste is generated from the manufacturing process, which is permitted to disposal to
the facility, which is generating Bio-gas through tankers. The sludge generated from the Effluent
Treatment Plant is also being disposed along with fibre waste.

Air Pollution

Unit has one boiler having capacity of 2 TPH, using coal as a fuel. They have provided Dust collector
as Air Pollution Control Devices. Unit has also provided stack monitoring facility. There is no
process emission generated during the manufacturing process, however rotten smell is strongly
felt in and around the factory premises because of the septic condition of fibre waste.

Complains against industry regarding air, water, odour pollution by the nearby villagers

There are many complains received from the villagers of Sundha village, Ta — Palanpur, Dist —
Banaskantha, Gujarat and also received same complains from other Government Departments
through mails/letters regarding air, water and land pollution by M/S Stagot Potatoes Products LLP.
Survey No. 675/1, At — Sundha, Ta — Palanpur, Dist — Banaskantha, Gujarat.

Gujarat Pollution Control Board (GPCB), Regional Office, Palanpur has carried out inspection and
sampling of the aforesaid unit and also issued necessary directions to comply the conditions
specified in the Consent/Permission granted to the unit, which also includes disconnection of
power supply to the unit. The details are given below.

Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ)
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GUJARAT POLLUTION CONTROL BOARD

(Regional office-Palanpur)

Room No: 20 to24, 3" Floor, JillaSevaSadan-2, Joravar Palace, Palanpur-385001, Dist.-Banaskantha

Phone: (02742) 251300, 251301 Web Site:-gpcb.gujarat.gov.in

Email:-ro-gpcb-pala@gujarat.gov.in XGN Site:- gpcbxgn.gujarat.gov.in

Action taken by Gujarat Pollution Control Board:

Sr No | Date of Inspection Action taken

1.]21-22/08/2017 Directions under section 33 A of the water act — 1974 for
disconnection of power supply

2.|26/12/2017 Directions under section 33 A of the water act — 1974 for
disconnection of power supply

3.| 24/12/2018 Notice of Directions under section 33 A of the water act —
1974.

4.| 28/03/2019 Directions under section 33 A of the water act — 1974 for
disconnection of power supply

5.| 28/03/2019 Forfeit of Bank Guarantee of amount Rs 250000/-

6.| 13/03/2020 Show cause Notice

7.1 07/04/2020 Show cause Notice

10. The industry was visited on dated 04/07/2020: Observations

Unit was found not in operation due to non-availability of raw materials.

ETP units are found not in operation as unit was not in operation.

Provided boiler are found not in operation.

Mild rotten smell felt within unit premises.

Ponding is not observed in disposal agricultural land and no odour felt in disposal agricultural

Four no of ground water sample are collected from following point.

Borewell located within M/S Stagot Potatoes Products LLP unit.

Borewell sample collected from nearby borewell toward south side of stagot potato

Borewell sample collected from nearby borewell toward North side of stagot potato
unit, which is about 200 m away from the unit.

Borewell sample collected from borewell located within agreement agricultural land,
which is about 1.1 Km away from the unit.

>

>

>

>

>

land.

>
o
o

unit

o
o

> Approx.

10 MT of fibre waste is found stored in open pit, near to the main gate of the factory.

Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ)
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GUJARAT POLLUTION CONTROL BOARD

(Regional office-Palanpur)
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Email:-ro-gpcb-pala@gujarat.gov.in

» Following written instructions are given to unit during visit.
o During visit, unit is found not in operation, hence you are instructed to inform GPCB

before operating the unit.
o Operate Effluent Treatment Plant efficiently to meet GPCB discharge standard and

maintained records for disposal of wastewater into agriculture land.
o The waste fibre generated from the manufacturing process shall be dispose to the
disposal site as per consent condition to avoid foul smell generated from the said

waste in the premises.
o Submit production detail for the last one year.
o Increase deodorant system at ETP area to minimize foul odour intensity.

o Provide water scrubber with existing boiler along with existing Air Pollution Control

Measure.
» Industry has submitted details like month wise production, operation of the plant in hrs, water

consumption, waste water generation, fibre waste generation & disposal, coal consumption
etc is enclosed as annexure - 4. Looking to the statement submitted, the production plant is

operated only 15 days (362 Hr) from April — 2019 to June — 2020. They also inform that they
need minimum 50 tons of potatoes (raw material) required to run a single batch of production.

11. Recommendations:
Considering the complains of the villagers, the details comprehensive study of Air Pollution —

mainly odour, Wastewater disposal, which includes ground water contamination and Hazardous
waste/Fibre waste disposal is required by reputed institute.

Date: 04/07/2020

Place: Sundha

B. L Rathod V. D Chaudhari M. S Dasari

Assistant Environment Assistant Environment Regional Officer, GPCB,
Engineer Engineer Palanpur

Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ)
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—_ GUJARAT POLLUTION CONTROL BO
e PARYAVARAN BH

ﬁwﬁ“ Sector-10-A, Gandhinagar-382 010
[ /g Phone : (079) 23226295
GPCB Fax  : (079) 23232156

Website : www.gpch.gov.in

jgent to Establish"{CTE|
CTE NO. 77473 BPAD

HO: GPCE/ COABK-3421 I0- 498341
T,

. STAGOT POTATOES PRODULT,
SRNO- 6TE1,
AT:3UNDHA PLAANPUR,
TAPALANPUR, DIST: BANASKANTHA.

BUB: Conzend W Eslatiish (CTE) under Bection 25.of Waler Acl 1974 and Sacton 21 of Alr gl 1981
REF: 1} Your applicaton Mo 103068 dated 240202016,

i,

Wilnout prequdios b 1he powsrs. of Bies Boart undsr the Waler (Prevention and Sonlrd of Pollution) Acl-1974,
Ihe Air Act- 1961 and Ihe Eiwlronment {Profection) Acl-1966 s without reducing yous responsiwities under tha said
Acle In any way, ihis is t infomn you Ihal s Soand grants Consant b Establish [CTE) for sstting up of ndusirial
lantfacivilies al SR NO- 67W1, AT:SUNDHA, PLASNFUR, TA:PALANPUR, DIST: BANASKANTHA iy the
temaaciming of lha followsd ilems
The: Valldity period of the ordar will ba Seven years i.e. up lo 23020023,

Specific Condition: Unil shall oblain parmission from compelernt authority for withdrawal of 335 KLPD of
groundwater at the tima of CCA spplcaiion.

COHDITI TER ACT 1574:

- The quanbiy of e industrial waste wake shall ool exceed 300 KLPD.
. The quanbiy of he domeslic waste waler [3ewagetshall nol excesd 8.0 KLPD.
The il shal Install flow meters for measuring category vise icategoey as given n water cess Act 1977
Schedule- [1) consumphon of waler and regular waker c2s5 felums shall be submitked & pesd,
. Theeflluent realmenl ! consisting of the kalkwing unlts as well as olher adequate ETR wis shall be instaled.
» Chl & Grease Trap Tank,
+ Raw Etftuent Collection Tank
« Prirary Setiing tank
» Aeration Lank 1
» Secondary seffuig Tank
» haralion Tank2
+ Secondary setthng Tank 2
+ Treated Hokding Tank
#inal Discharge Tank .

o

=

N

LHR EHADRAFTS: N T DRAFT Tef 3

Clean Gujarat Green Gujarat
150 - 5001 - 2008 & 1S0 - 14001 - 2004 Cerlified Organisation


http://www.gpcb.gov.in

5. The quallty of mdusirlal eflugnt shall confarm o Ihe fokoweng siandarms before discharge kor ing afer ETF
Tresaiment,
PARAMETERS PERMISSIBLE 1
LM |
FH BSTOBS |
| Ternperature [l |
Congar [pl ¢orsaie) In wdy 100 wls i
Suspendert Solids 100 mg
Cil and Grease Wng!l |
Ammonical Wi 50 m |
* BOD (5 days a1 0 Hm i
oo 100 mod
Chionde Lt emga
N miyl i
Xy

Inseclicides Sodim i #baant
+ Al gflerts shall e ried Vo remove odlow & p wowr as ar 3s p
6. The efflusent canfimmeng Lo the above standand: shall ba descharged for gandening after ETP lfeam\enl
7. Sewage shall be disposed of through sephc [ankisoak pi syskem.

CONDITIONS LINDER AIR: H
B, The foliowang shall be used as fual.

[Siho [ Fol T Guaniy
1 Coal 33333 kg

9, The apphcant shall mstall & oparale air poution cONT| SYS1Em In order k- SR DONS Prescribed below.
10. The B2 gas emission theough stack shall contorm te the klkvire standards.

Slack | Slack attached | Stack Ar - Polluon s Parameler 1 Permigsita Ll
Ho ] height in | Conlrol aystam i
haeler
1 Boiler o) Dusl Callector | Particulate Matter | 150 MgMm?
& 20 100 ppm
nulll Cychone | NO, | 50 ppem

11. Ther sha be na procass gas emissin lom ithe manul actwing protess and other ancillary industrial operabon

12, Shack rgnibng taceles like port bole, plaoamtadder ek | shall be provided with slackst vents chimney In order
I acilitate sampling of Jases balng amelléd o (he  airmosphens.

13, Ambeent alr quanty within Ihe premises of fha ndustry shall conlom Io e foll slangands ;-

PRRAMETERS PERMISSIELE LIMIT
Anmeal 24 Hrs Average 1
Particulate Maber-10_[PM ) 60_Microgrameht? 100_Me:rogrammi
| Paiculale Matier- 2.5 (PM 25 | . A0 Mlcrogramihe? 60 _Migrogramtld |
SOn _ . 50 Migrmgramd? 40 Mecrogramia!
[N 40 Microgeamth? &) Mecrmgramml

14, All measyras for the oonllolo{en\rimnménlal podlution shall b2 provided bekire commenlig producilon.

N

[ IFENACRAFTSFTHULTE LAKFT 2ol 3



GUJARAT POLLUTION CONTROL BOAND 1
PARYAVARAN BHAVAN

‘v\é‘-ﬁ Sector-10-A, Gandhinagar-382 010

|/ 4 Phone : {079} 23226295
GPCB Fax 1 (079) 23232156
Conl 5 5 : Website : www.gpeb.gov.in

15 Appiran sha have Io comply wih provisins of Hazandous Waste (M Handing & Trans

Bowndary Micvarmenl) Fule-2008.
16 Thee applicant shall proade lemperary slorage 1acllihes kor 2ach Iype of hazatdous Waake 25 per Hazand ous
\Wasta {Management, Handling & Trans bowadary Movemenl) Rulas-2002.

GEMERAL CONINTION -

17, Adequate planialion shall be caried oM 21l slong (he periphery of the industdal premises in such a way that
Ihe densily of plantation is ad keasl 1000 Irges per gone of land and 3 gisen belt of 10 meters width is
devaloped

18, Tha apphcant shall have w0 subrral the: retwmes in prescrbed form regardang waler consbmphon and shall
have to-make payment of water cass 10 1he Board under the Waler Coss Aok 1377,

19, Incase of change of vwnershipimanagement Ihe name and atidress o (he new nersfuarinarsidivcion
propralor should imredately be mlimated Lo Iha Board.

H). The apphcant shall bowsever, not wihoul the prior consanl ¢f tha Board brng Inbe usa any e or altered
autiet ke the discharge of effluent or gasecus emission Or sewage waste from the proposed indusidel plant.
The appilcand i requined 1o make 3pplicafione |o this Board for Ihis purpose in (he prescribed forms under
the prosisions of (e Water Acl-1874, the Alr Act-1851 and Ihe Envronment  (Praleclion) Aot 1966,

2. The concentralion of Mokse in ambient air wilhin the premeses of Indusiial wi shall not exceed followng

Feveds.
Between 6 A M. ang 10PM. 75 aBiA)
Between 10 F M_and 6 &M, 70 dBA}
Applicand is tequired lo comply with the manufactwing, Storage and Impon of Hazamows Chemicals.
Rules 1469 tramed andes the Environment (Protection) Acd- 1986
3 1N e askablished by any comptent authorly thal the damage is Caused due 1o Iheil ikketrial activibes o
any Parson or hig proparty i (haf case they 3re oblged 1o pay the compansalion as defemined by e
competant authonty.

=4

24, The applicant shall nol camy out any activiles or prajects sted In stheduls of the new ELA Mokficalion dated
14A1306 requiing pricd Enviromment Clesrance,
For and on behalf of
GUJARAT POLLUTION ¢
4
HMTABHAN)
SENICR ENVIRONMENTAL ENGINEER
N\
ILHEENAIDRAF LYPTNIC [£ DRAF I E'S

Clean Gujarat Green Gujarat

1SO - 5001 - 2008 & 150 - 14001 - 2004 Cerlified Organisation
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o GUJARAT POLLUTION CONIROL BOARD 2929
Regional office-Falanpur

S Room No: 20 to24, 3™ Floor, Jilla Seva Sadan-2
o B e Joravar Palace, Palanpur-385001, Dist.-Banaskanth
\ Phone: (02742) 251300, 251301
RPAD
In exercise of power conferred under Section =25 of the Water ( Prevention & Control of Pollution ) Act
1974, under Section — 21 of the Air ( Prevention & Control of Pollution ) Act — 1981 and authorization under

rule 3 (C) & 5 (5) of the Hazardous Waste ( Management & Handling & Trance Boundary Movement) Rules-
2008, framed under the Environmental ( Protection ) Act 1986.

And whereas Board has received consolidated consent application no.: 152157 dated 28.02.2019 for the
Consolidated consent and Authorization (CC & A) of this Board under the provisions / rules ol the alvresaid
Acts Consents are hereby granted as under:

CONSENTS AND AUTHORIZATION: (Under the provisions / rules of the aforesaid environment acts)

To,

M/S STAGOT POTATOES PRODUCT;

SURVEY NO- 675/1, AT- SUNDHA;

TAL: PALANPUR, DIST: BANASKANTHA.

1. Consent Order no.: W-34953: Date of issue:11.03.2019.
The consents under Water Act-1974 and the consent under authorization under rule 3 (C) & 5 (3) ol the

Hazardous Waste (Management & Handling & Trance Boundary Movement) Rules-2008. framed under
the Environmental (Protection) Act 1986 shall be valid up to 30.06.2022 to operate industrial plant for

Manufacturing of following products:

Sr. No Product

CAPACITY

I STARCH

1080 MT/Month

el

3. CONDITION UNDER THE WATER ACT-1974:

L ¥4 18 The quantity of the industrial effluent generated/discharged from the manufacturing process and other
ancillary industrial operation shall not exceed 300 KLPD.

3.2.  The quantity of the domestic effluent shall not exceed 8.0 KL/day.
3.3.  Domestic effluent shall be disposed of through septic tank / soak pit system.
34.  The final treated effluent confirming to the following standards shall be discharged on land for
plantation & irrigation purpose.
3.5.  The quality of treated industrial effluent shall conform to following standards:
PARAMETERS GPCB NORMS
pH 6.5 10 8.5
Temp. 40%
COLOUR (pt co scale) in units 100 units ]
Suspended Solids 100 mg/l
Oil & Grease 10 mg/|
Ammonical Nitrogen 50 mg/l
BOD (3 days at 27 ‘c) 30 mg/l
COD 100 mg/I
CHLORIDE 600 mg/l
SULPHATES 1000 mg/l
Total dissolved Solids 2100 mg/l
Sodium absorption ratio 26
Percent Sodium 60 %
Insecticides Sodium | Absent i

e All effort shall be made to remove colour & unpleasant odour as far as practicable.

3.6.  Unit shall dispose their fibre waste at M/S Green Earth Biogas Pvt. Ltd located at Plot no: 442:
Vill — Kukda; Ta — Muli: Dist: Surendranagar.

¥

Clean Gujarat Green Gujarat
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GUJARAT POLLUTION CONTROL BOARI

Regional office Palanpu:

Room No: 20 to24, 3" Floor, Jilla Seva Sadan-’
Joravar Palace, Palanpur-385001, Dist.-Banaskan (i

Phone: (02742) 251300, 2531301

1.

h

CONDITION UNDER THE AIR ACT-1981:

4.1. The following shall be used as fuel.

Sr No Fuel

Quantity

1. Coal

333.33 Kg/Hr

4.2. The flue gas emission from the stack
following standards.

attached to the Generator/ boiler shall be conforming to th

Stack
height
meter.

Stack stack attached

no. to in

Air.  Pollution
control system.

Parameter Permissible Limit

1. Boiler 33

Dust collector

PARTICULATE
MATTER 150mg/NM3

293

SO2
NOx

100 ppm
50 ppm

4.3.
4.4.

4.5.

There shall be no process emission from the manufacturing process and other ancillary operations.
The concentration of the following parameters in the ambient air modify as per condition premises of =
industry shall not exceed the limits specified here under. ~—

PARAMETERS PERMISSIBLE LIMIT |
Annual 24 Hrs Average '
60 Microgram/M® | 100 Microgram/M’
Particulate Matter- 2.5 (PM 25) 40 Microgram/M® | 60 Microgram/M’
SO ' 50 Microgram/M® | 80 Microgram/M*
NO. ' 40 Microgram/M® | 80 Microgram/M’

The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air cmissions
and the same shall be open for inspection to/and for use of Board’s staff. The chimney(s) vents attuchicd
to various sources of emission shall be designed by numbers such as S-1, S-2, etc. and these shall te
painted / displayed to facilitate identification.

The industry shall take adequate measures for control of, noise level from its own source within the
premises so as to maintain ambient air quality standards in respect of noise to less than 75dB(a) durine
day time and 70 dB (a) during night time. Daytime is reckoned in between 6 a.m. and [0 p.m. i
nighttime is reckoned between 10 p.m. and 6 a.m.

Particulate Matter-10 (PM o)

. Unit shall provide deodorant system to control unpleasant odour from processing unit and Eftlucni

treatment plant.

—

CONDITIONS FOR HAZARDOUS WASTE AUTHORISATION:

5.1. M/S STAGOT POTATOES PRODUCT is here by granted an authorization to operate facility for

following hazardous waste on the premises situated at SURVEY NO- 675/1, AT- SUNDHA; TAL:
PALANPUR, DIST: BANASKANTHA.

SR Type Of Waste | Quantity Category | Facility
No. : .
{ Collection, storage, transport & disposal to M/S
60 Green Earth Biogas Pvt. Ltd located at Plot no:
I.| ETPsludge | yipyvear | 17393 | 442; Vill - Kukda; Ta— Muli; Dist
Surendranagar. o

N
(i)

The authorization is granted to operate facilities for collection, storage, treatment, transportation an
ultimate disposal of fJazardous Waste at as above.

. The authorization shall be force for a period up to 30.06.2022.

The authorization is subject to the conditions stated below and such other conditions as may bc
specified in the rules from time to time under the Environment (Protection) Act-1986.

Clean Gujarat Green Gujarat 2013



i GUJARAT POLLUTION CONTROL BOA 238

Regional office-Palanpu
Room No: 20 to24, 3* Floor, Jilla Seva Sadan-2

]
T4 Joravar Palace, Palanpur-385001, Dist.-Banaskantha
| Phone: (02742) 251300, 251301

5.5. Terms and Condition of Authorization:

5.5.1.The application shall comply with the provision of the Environment (Protection)Act-1986 and the
Rules mad there under.

5 5.2.The Authorization shall be produced for inspection at the request of an officer authorization by the
Gujarat Pollution Control Board.

5.5.3.The person’s authorization shall not rent, lend, sell and transfer of otherwise transport the
hazardous waste without obtaining prior permission of the Gujarat Pollution Control Board.

5.5.4.Unit shall take all concrete measures to show tangible results in waste generation, reduction.
avoidance, reuse and recycle, action taken in this regards shall be submitted within three months
and also along with form-4.

6. GENERAL CONDITIONS-:

6.1.

6.2.

6.6.
6.7.

6.9.

6.10.

Any change in personnel, equipment or working conditions as mentioned in the consents form / order
should immediately in the consent form / order should immediately be intimated to this Board.
Adequate plantation shall be carried out all along the periphery of the industrial premises such a wa)
that the density of plantation is at least 1000 trees per acre of land and a green belt of 10 meters’ width
is developed.

In case of change of ownership/management the name and address of the new owners/partners
/directors/proprietor should immediately be intimated to the Board.

Whenever due to accident or other unforeseen act or ever, such emissions occur or is apprehended to
oceur in excess of standards laid down such information shall be forthwith reported to Board, concerned

Police Station, Office of Directorate of Safety & Health, Department of Explosives, Inspectorate of

Factories and local body. In case of failure of pollution control equipments, the production process
connected to it shall be stopped. Remedial actions / measures shall be implemented immediately to
bring entire situation normal.

The Environmental Management Unit / Cell shall be setup to ensure implementation on and monitoring
of environment saféguards and other conditions stipulated by statutory authorities. The Environment
Management Cell / Unit shall directly report to the Chief Executive of the organization and shall work

as a focal point relating to environmental issues. These Cells / Units also co-ordinate e exercise ol

environmental audit and preparation of environment statements.

Industry shall submit annual report within 15 days and subsequently by 31% January every year.

The Board reserves the right to review and / or revoke the consent and/or make variations in the
condition which the Board deems fit in accordance with Section 27 of the Act.

In case of change of ownership / management, the name and address of the new owners / partners /
directors / proprietor should immediately be intimated to the Board.

Industry shall have to display the relevant information with regard to hazardous waste, waste water &
air pollutants as indicated in the Courts Order in W.P. No.657 of 1995 dated 14" October-2003.
Industry shall have to display on line data outside the main factory gate with regard to quantity and
nature of hazardous chemicals being handled in the plant, including waste water and air emissions and
solid hazardous waste generated within the factory premise.

For and on behalfl of

Gujarat Pollution Control Board

. S. Dasari)
Regional Officer

No. : GPCB/ RO-PAL /ID-49934/CCA/BK-442/ | 1, 0

Issued to: - R

M/S STAGOT POTATOES PRODUCT; 8 APR 2 U"q
SURVEY NO- 675/1, AT- SUNDHA;

TAL: PALANPUR, DIST: BANASKANTHA.

Clean Gujarat Green Gujarat
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010

Phone : (079)23222425

(079) 23232152

Fax : (079)23232156

Website : www.gpcb.gov.in
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- GUJARAT POLLUTION CONTROL BOARD

o PARYAVARAN BHAVAN

N —— ector-10-A, Gandhinagar 382 010
“’;“ Phone : (079) 23222425
(079) 23232152

GPCB Fax : (079) 23232156

Website : www.gpcbh.gov.in
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- GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010

Nl U o Phone : (079) 23222425
W (079) 23232152
GPCB Fax : (079)23232156

Website : www.gpcb.gov.in

R.P.A.D.
Sub: FORFEIT OF BANK GUARANTEE.

M/s. Stagot Potatoes Product, R.S No: 675/1, At: Sundha, Ta: Palanpur, Dist: Banaskantha was issued a
Closure Order under Section 33-A of the Water (Prevention And Control Of Pollution) ACT-1974 Vide letter
No. GPCB/CCA/BK-342/ID-49934/502947 Dt 20/04/2019 Subsequently the industrial units had submitted
bank guarantee worth Rs. 2,50,000/- (Two Lakh Fifty Thousand only} valld up to 05/05/2020 .

This Bank Guarantee is submitted for due compliance of consent conditions / directions for providing
adequate & satisfactory pollution control devices and operation of EMS.

However, during visit done GPCB Regional Office on 28/03/2019 it was cbserved that you have failed to
comply the consent conditions.

1. Analysis Report of water sample shows parameters exceeding CCA limit.
Analysis Repart of Air sample is exceeding CCA limit.

3. Foul odour is sensed outside premises & at agriculture land (GPCB permitted land) where unit has
disposed their treated waste water. )

4. Foul Odour is sensed near manufacturing section & near ETP

Guijarat Pollution Control Board vide letter No. GPCB/CCA/BK-342/1D-99934/502947 Dt 20/04/2019 issued
closure order.

In the Circumstances above, as the industrial unit has been consistently violating the conditions of consent, it
has been decided to forfeit the bank guarantee No. 190375IBGF00052 dated 14/05/2019 of Rs. 2,50,000/-
{Two Lakh Fifty Thousand only} of IDBI Bank, Ahmedabad Branch with immediate effect.

This letter is issued with the approval of the competent authority.
For & On Behaif Of,
Gujarat Pollution Control Board,

=

I/C Unit Head Palanpur

Clean Gujarat Green Gujarat
1SO-9001-2008 & ISO-14001 - 2004 Certified Organisation
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NO: GPCB/CCA/ BK-342/1D-49934/ .

Issued to:

The Accounts Officer,

Gujarat Pollution Control Board,

Gandhinagar ......... With a request to collect the amount of bank guarantee from the bank and depasit with
the Board's account,

Ench: Original Bank guarantee No: 190375IBGF00052 dated 14/05/2019 of Rs. 2,50,000/- (Two Lakh Fifty
Thousand anly) of IDB! Bank, Ahmedabad 8ranch

COPY TO:
/5. Stagot Potatoes Product,
R.S No: 675/1,
At: Sundha,
Ta: Palanpur, Dist: Banaskantha

2. The Manager
iDBI Bank,SCB Branch,
Trade Finance Dept., IDBI Complex,
MNear Lal Bunglow, Off C.G.Road, )
Ahmedabad.....For information regarding Bank guarantee No: 190375IBGFOD052 dated 14/05/2019 of
Rs. 2 50,000/- {Two Lakh Fifty Thousand only}
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qg-:"":m ”"E'@a_ ANALYSIS REPORT FOR Gujarat Pollution Control Board,
{ '% WATER / WASTE WATER SAMPLE Central Laboratory

Paryavaran Bhavan

W’ Sample ID:284703 - Analysis Completion:04/08/2020 | Sector-10A
Gandhinagar-382010

Manufacturing of Starch/Sago / LAB Inward : 73307

Accreditation Standards & NABL Certificate Details : T-2105 / ISO/IEC 17025:2005 / 21/12/2011 / 20/12/2013
TEST REPORT

\ Test Report No. : 73307 Date: 04/08/2020
1. Name of the Customer : Stagot Potatoes Product - 49934
2. Address : Survey No. 675/1,At Sundha,-
Palanpur-385518, Taluka : Palanpur, District : Banaskantha, GIDC : Not In Gidc
3. Nature of Sample : REP-Representative/Grab, (Insp Type : VIG-By Vigilance Team)
4. Sample Collected By : J.M. Mahida, D.E.E
5. Quantity of Sample Received : 5lit.
6. Code No. of the Sample : 284703
7. Date & Time of Collection & Inwarding : 17/07/2020 , (1130 to 1130) & 18/07/2020
8. Date of Start & Completion of Analysis : 18/07/2020 & 04/08/2020
9. Sampling Point : From Borewell located within premises of M/s Stagott Potatoes Products LLP Unit. ~
10. Flow Details (Remarks) S
11. Mode of Disposal : Used for industrial and domestic purposes within plant
12. Ultimate Receiving Body : Ground Dischsrge
13. Temperature on Collection : 30 & pH Range on pH Strip :7 to 8
14. Carboys Nos for : & Color & Appearance :Colourless
15. Water Consumption & W.W.G (KLPD) : Ind :325.000 , Dom :10.000 & Ind :300.000 , Dom :8.000
Sr Parameter Unit Test Method Range of Testing Result
1 |Temperature Centigrade | IS: 3025 (Part — 9) — 1984 (Reaffirmed 2006) Ambient oC - 60 oC 30
2|pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —-14 pH value As or 7.37
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 5
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 674
5|Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method |2 — 10000 mg/L 04
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mgl/l. 0.22
7 |Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N| 1 - 50000 mg/| 120
8 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mgl/l 202
9 |Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/I| 6.0
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B |01 — 1000 mg/I BDL
11|Sulphide mgl/l APHA (22nd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 0.07
12B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/I 0.68
13| Sodium Absorption Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 v Meqg/L 08

Laboratory Remarks : Approved By:682-aee_682 Dt.: 04/08/2020

;:',“,;;('f; e— . 4~

Dr. S. N. Agravat

Field Observation :

Note :
1.* - These parameters are NOT covered under the scope of NABL.
2. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
6. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample 1D:283658 - Analysis Completion:20/07/2020 |

Gujarat Pollution Control Board,
Central Laboratory |

Paryavaran Bhavan

Sector-10A

Manufacturing of Starch/Sago / LAB Inward : 73008

Gandhinagar-382010

Accreditation Standards & NABL Certificate Details : T-2105 / ISO/IEC 17025:2005 / 21/12/2011 / 20/12/2013

TEST REPORT

| Test Report No. : 73008

Date: 21/07/2020

1. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Stagot Potatoes Product - 49934
: Survey No. 675/1,At Sundha,-

Palanpur-385518, Taluka : Palanpur, District : Banaskantha, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: Muralikrishna.Dasari, R.O Head

: 5lit.

: 283658

: 04/07/2020, (1015 to 1020) & 07/07/2020

: 07/07/2020 & 20/07/2020
Borewell sample collected from nearby borewell toward North side of stagot potato uni

: Ground Dischsrge

: 34 & pH Range on pH Strip :@ 7 - 8 on pH strip
: 3 & Color & Appearance :Colorless

: Ind :325.000 , Dom :10.000 & Ind :300.000 , Dom :8.000

Sr Parameter Unit Test Method Range of Testing Result
1 |Temperature Centigrade | IS: 3025 (Part — 9) — 1984 (Reaffirmed 2006) Ambient oC - 60 oC 34
2 |pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pH value As or 7.20
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 05
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 728
5|Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method |2 — 10000 mg/L 02
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mgl/l. 0.20
7 |Chloride mg/l Argentometric method. (4500 CI? B APHA Standard h| 1 - 50000 mg/| 110
8 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mg/I 78
9 |Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/| 14
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B |01 — 1000 mg/I BDL
11|Sulphide mgl/l APHA (22nd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
12B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme(| 05-50000 mg/I 1.42
13| Sodium Absorption Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 v Meq/L 7

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 21/07/2020 3

P hves = 71
Dr. S. N. Agravat

Field Observation :

borewell sample collected from nearby borewell toward north side of stagot potato unit (holding tank)

Note :

.* - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample 1D:284704 - Analysis Completion:04/08/2020 |

Gujarat Pollution Control Board,
Central Laboratory |

Paryavaran Bhavan

Sector-10A

Manufacturing of Starch/Sago / LAB Inward : 73306

Gandhinagar-382010

Accreditation Standards & NABL Certificate Details : T-2105 / ISO/IEC 17025:2005 / 21/12/2011 / 20/12/2013

TEST REPORT

| Test Report No. : 73306

Date: 04/08/2020

1. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Stagot Potatoes Product - 49934
: Survey No. 675/1,At Sundha,-

Palanpur-385518, Taluka : Palanpur, District : Banaskantha, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : VIG-By Vigilance Team)
: J.M. Mahida, D.E.E

: 5lit.

1 284704

: 17/07/2020 , (1230 to 1230) & 18/07/2020

: 18/07/2020 & 04/08/2020

From Borewell water Sample located in thefarm of Shri Ambarambhai P.Gothi toward

: used for irrigation purpose
: Ground Dischsrge
: 30 & pH Range on pH Strip :7 to 8

& Color & Appearance :Colourless

: Ind :325.000 , Dom :10.000 & Ind :300.000 , Dom :8.000

Sr Parameter Unit Test Method Range of Testing Result
1 |Temperature Centigrade | IS: 3025 (Part — 9) — 1984 (Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pH value As or 7.52
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 5
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 1318
5|Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method |2 — 10000 mg/L 04
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mgl/l. 0.25
7 |Chloride mg/l Argentometric method. (4500 CI? B APHA Standard h| 1 - 50000 mg/| 460
8 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mg/I 151
9 |Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/I| 9.0
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B |01 — 1000 mg/I BDL
11|Sulphide mgl/l APHA (22nd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 0.05
12B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme(| 05-50000 mg/I 0.80
13| Sodium Absorption Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 v Meq/L 18

Laboratory Remarks : Approved By:682-aee_682 Dt.: 04/08/2020

Field Observation :

;:',“,;;('f; e— . 4~

Dr. S. N. Agravat

Note :

.* - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Gujarat Pollution Control Board,
Central Laboratory |

Paryavaran Bhavan

Sector-10A

Gandhinagar-382010

Sample 1D:283656 - Analysis Completion:20/07/2020 |

Manufacturing of Starch/Sago / LAB Inward : 73012

Accreditation Standards & NABL Certificate Details : T-2105 / ISO/IEC 17025:2005 / 21/12/2011 / 20/12/2013
TEST REPORT

\ Test Report No. : 73012 Date: 21/07/2020

1. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Stagot Potatoes Product - 49934
: Survey No. 675/1,At Sundha,-

Palanpur-385518, Taluka : Palanpur, District : Banaskantha, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: Muralikrishna.Dasari, R.O Head

: 5lit.
: 283656

: 04/07/2020, (0930 to 0935) & 07/07/2020
: 07/07/2020 & 20/07/2020
Borewell Sample collected from Borewell of Stagot unit (Within premises) ~

: Ground Dischsrge

: 34 & pH Range on pH Strip :@ 7 - 8 on strip
: 1 & Color & Appearance :Colorless

: Ind :325.000 , Dom :10.000 & Ind :300.000 , Dom :8.000

Sr Parameter Unit Test Method Range of Testing Result
1 |Temperature Centigrade | IS: 3025 (Part — 9) — 1984 (Reaffirmed 2006) Ambient oC - 60 oC 34
2 |pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pH value As or 7.44
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 05
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 758
5|Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method |2 — 10000 mg/L 02
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mgl/l. 0.17
7 |Chloride mg/l Argentometric method. (4500 CI? B APHA Standard h| 1 - 50000 mg/| 90
8 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mg/I 55
9 |Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/I 7
10 Oil & Grease mgl/l Liquid — Liquid Partition Gravimetric method. (5520 B |01 — 1000 mg/I BDL
11|Sulphide mgl/l APHA (22nd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
12B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/I 0.75
13| Sodium Absorption Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 v Meq/L 7

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 21/07/2020

Field Observation :

borewell sample collected from borewell of stagot unit (within premises)

et

;:',‘\,g('f P

Dr. S. N. Agravat

L

Note :

.* - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample 1D:283657 - Analysis Completion:20/07/2020 |

Gujarat Pollution Control Board,
Central Laboratory |

Paryavaran Bhavan

Sector-10A

Manufacturing of Starch/Sago / LAB Inward : 73007

Gandhinagar-382010

Accreditation Standards & NABL Certificate Details : T-2105 / ISO/IEC 17025:2005 / 21/12/2011 / 20/12/2013

TEST REPORT

| Test Report No. : 73007

Date: 21/07/2020

1. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Stagot Potatoes Product - 49934
: Survey No. 675/1,At Sundha,-

Palanpur-385518, Taluka : Palanpur, District : Banaskantha, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: Muralikrishna.Dasari, R.O Head

: 5lit.

: 283657

: 04/07/2020 , (0950 to 0955) & 07/07/2020

: 07/07/2020 & 20/07/2020
Borewell sample collected from nearby borewell toward south side of stagot potato unit

: Ground Dischsrge

: 34 & pH Range on pH Strip :@ 7 - 8 on pH strip
: 2 & Color & Appearance :Colorless

: Ind :325.000 , Dom :10.000 & Ind :300.000 , Dom :8.000

Sr Parameter Unit Test Method Range of Testing Result
1 |Temperature Centigrade | IS: 3025 (Part — 9) — 1984 (Reaffirmed 2006) Ambient oC - 60 oC 34
2 |pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pH value As or 7.79
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 - to 99 Hazen & 1-50 05
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 1170
5|Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method |2 — 10000 mg/L 02
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mgl/l. 0.17
7 |Chloride mg/l Argentometric method. (4500 CI? B APHA Standard h| 1 - 50000 mg/| 300
8 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mgl/l 168
9 |Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/| 11
10 Oil & Grease mgl/l Liquid — Liquid Partition Gravimetric method. (5520 B |01 — 1000 mg/I BDL
11|Sulphide mgl/l APHA (22nd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
12B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/I 0.72
13| Sodium Absorption Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 v Meq/L 12

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 21/07/2020 3

Aamavvces = 11
Dr. S. N. Agravat

Field Observation :

borewell sample collected from nearby borewell toward south side of stagot potato unit (holding tank)

Note :

.* - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample 1D:283659 - Analysis Completion:20/07/2020 |

Gujarat Pollution Control Board,
Central Laboratory |

Paryavaran Bhavan

Sector-10A

Manufacturing of Starch/Sago / LAB Inward : 73011

Gandhinagar-382010

Accreditation Standards & NABL Certificate Details : T-2105 / ISO/IEC 17025:2005 / 21/12/2011 / 20/12/2013

TEST REPORT

| Test Report No. : 73011

Date: 21/07/2020

1. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Stagot Potatoes Product - 49934
: Survey No. 675/1,At Sundha,-

Palanpur-385518, Taluka : Palanpur, District : Banaskantha, GIDC : Not In Gidc

: REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)
: Muralikrishna.Dasari, R.O Head

: 5lit.

: 283659

: 04/07/2020, (1050 to 1055) & 07/07/2020

: 07/07/2020 & 20/07/2020
Borewell sample collected from borewell located within agreemented land (Holding tan

: Ground Dischsrge

: 34 & pH Range on pH Strip :@ 7 - 8 on pH strip
: 4 & Color & Appearance :Slightly greenish

: Ind :325.000 , Dom :10.000 & Ind :300.000 , Dom :8.000

Sr Parameter Unit Test Method Range of Testing Result
1 |Temperature Centigrade | IS: 3025 (Part — 9) — 1984 (Reaffirmed 2006) Ambient oC - 60 oC 34
2 |pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pH value As or 8.34
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 05
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 866
5|Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method |2 — 10000 mg/L 08
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mgl/l. 0.20
7 |Chloride mg/l Argentometric method. (4500 CI? B APHA Standard h| 1 - 50000 mg/| 140
8 |Sulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mg/I 63
9 |Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-2 | 5.0- 50000 mg/| 6
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B |01 — 1000 mg/I BDL
11|Sulphide mgl/l APHA (22nd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
12B.0.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme(| 05-50000 mg/I 0.89
13| Sodium Absorption Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 v Meq/L 12

Laboratory Remarks : Approved. By:682-aee_682 Dt.: 21/07/2020 3

P hves = 71
Dr. S. N. Agravat

Field Observation :
(holding tank)

borewell sample collected from borewell located within agreemented land use for disposal of treated wastewater

Note :

.* - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
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GUJARAT POLLUTION CON IS

327

IRea il sl Dicas=a awiisi g

Room No: 20 to24, 3* Floor, Jilka Seva Sadan--
Joravar Palace, Palanpur-385001, Dist.-Banaskaniha
Phone: (02742) 251300, 251511

In exercise of power conferred under Section —235 Of the Wat
1974, under Section — 21 of the Air ( Prevention & Control of Pollution )
rule 3 (C) & 5 (5) of the Hazardous Waste ( Management

2008, framed under the Environmental ( Protection ) Act 1956,

And whereas Board has received consolidated consent application no.

Cansolidated consent and Authorization (CC
Acts Consents are hereby granted as under:

CONSENTS AND AUTHORIZATION: (Under t

Toa,
M/S STAGOT POTATOES PRODUCT;
SURVEY NO-675/1, AT- SUNDHA;

& A} of this Board under the provisions

TAL: PALANPUR, DIST: BANASKANTHA.

I. Consent Order no.; W-34983; Date of iss
2. The consents under Water Act-1974 and

Hazardous Waste (Management & Handling & Trance Boun
the Environmental (Protection) Act 1986 shall be valid up to

Manufacturing of following products:

pe:l L3 2019,

TRPAD

¢r [ Prevention & Control of Pollution | At -
Act— 1981 and authovization unda
& Handling & Trance Boundary Muverienl) Kuses

152157 dated 28022009 fon the
! rules ol the aforesmed

he pravisions / rules of the aforesaid enviromment acls)

the consent under autharization under rule 3 (C) & 5 {5) of the

dary Movement) Rules-2008, Feammed wnder
30.06.2022 to operare industrial plaat 1o

| Product

CAPACITY

El'. No
1.

| STARCH

| 1080 M T/Month

3. CONDITION UNDER THE WATER ACT-1974.

3
|

the manufacturing process and other

3.1.  The quantity of the industrial effluent generated/discharged from
ancillary industrial operation shall not exeeed 300 KLPL.
12, The quantity of the domestic effluent shall not exceed 8.0 KL/day.
33, Domestic effluent shall be disposed of through septic tank / soak pit system,
34 The final treated effluent confirming to the following standards shall be discharged on land for
plantation & irrigation purpose.
3.5 The quality of treated industrial effluent shall conform to following standards:
[PARAMETERS [ GPCB NORMS i
pH o to 8.3 Il
Temp. 40
COLOUR (pt co scale) in units 100 units i ~0
| Suspended Solids 100 mg/] i
Oil & Grease 10 my/l
~ Ammonical Nitrogen 50 mg/
BOD (3 days at 27 “¢) | 30 mg/l
CoD o 100 mg/l
CHLORIDE v 600 mg/l
SULPH&TE&Q{ 1000 mg/
Total dissolvéd Solids 2100 mg/l |
Sodium ehsorption b0 9% - Il
Percent Sodium 6l o |
| Insepticides Sodium Absent = __]

'y‘—;;, All effort shall be made to remo

ve colour & unpleasant ddour as far as practicabic,

3627 Unit shall dispose their fibre waste at M/S Green Earth Biogas Pvt. Ltd located at Plot no: 442

2

W

Vill — Kukda; Ta — Muli; Dist: Surendranagar.

Clean Gujarat Green Gufarat

| of 3




GUJARAT POLLUTION CONTROL, 302 '-.328

Regional offiee-Pulan o

Room No: 20 to24, 3™ Floor, Jilla Seva Sadan-2
Joravar Palace, Palanpur-385001, Dist.-Banasianil
Phone: (02742) 251300, 251311

4. CONDITION UNDER THE AIR ACT-1981:

4.1, The following shall be used as fuel.

SrNo Fuel

Quantity

1. | Coal

333.33 Kg/Hr

2. The Nue gas emission from the stack attached to the Generator/ boiler shall be conlormog 0 il

following standards.

Stachk sttck  attached | Stack Air.  Pollution | Parameter Permissible Limn
no, to height  in | control system.
meter. N
b Boiler i3 Dust collector PARTICULATE
MATTER 150mgM™NM3
S02 100 ppim
NOx 30 ppm

industry shall not exceed the limits specified here under,

There shall be no process emission from the manufacturing process and other ancillary opermtion
. The concentration of the following parameters in the ambient air modify as per condition premises of 1he

PARAMETERS

PERMISSIBLE LIMIT

Annuoal

24 Hrs Average |

Particulate Matter-10 (PM 1)

60l Microgram/M-

100 Microgram/M’ |

Particulate Matter- 2.5 (PM 15)

40 Microgram/M’

60 Microgram/M'

S50
NO,

80 Microgram/M’

40 Microgram/M’

80 Microgram/M’

5. The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitering the air el
and the same shall be open for inspection to/and for use of Board’s staff, The chimney(s) vents atlche !
o various sources of emission shall be designed by numbers such as §-1, S-2, efe il these <l he
painted / displaved to facilitate identification.

. The industry shall take adequate measures for control of noise level from its own source within (e

premises so as o maintain ambient air quality standards in respect of noise 1o less thun T3dHin durne

day time and 70 dB (a) during night time. Davtime is reckoned in between 6 am. and [0 poan o

mighttime is reckoned between 10 p.m. and 6 a.m.

Unit shall provide deodorant system to control unpleasant odour from processing unit and |- [1uen)

treatment plant.

4.7,

5. CONDITIONS FOR HAZARDOUS WASTE AUTHORISATION:
3.1, M/S STAGOT POTATOES PRODUCT is here by granted an authorization to operate faciliny G
following hazardous waste on the premises situated at SURVEY NO- 675/1, AT- SUNDHA; Tal:
PALANPUR, DIST: BANASKANTHA.

SR | Type OFf Waste | Quantity Category | Facility
No. (=}
(19'\, Collection, storage, transport & disposal e NS
, " 60 - Green Earth Biogas Pvt. Ltd located at Plut ny
' E@e‘ studge | yryvear | 17333 | 442; Vil - Kukda; Ta - Muli: Dist:
| o Surendranagar.
%

5.2, Tl1@ﬁtlmrimtiun is ted (o operate facilities for collection, storage, trealment, transporiation il
{mate disposal of ous Waste at as above,
5.3 '\th authorization shall be force for a period up to 30.06.2022.

»® The authorization is subject to the conditions stated below and such other conditions as may b
> specified in the rules from time to time under the Environment (Protection) Act-1986.
&

X/

OO
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- GUIARAT POLLUTION CONTROL B01:329

kT Regional office-Falaugn
et Room No: 20 to24, 3" Floor, Jilla Seva Sadan- -
W Joravar Palace, Palanpur-385001, Dist-Banaskanth:

Phone: (02742) 251300, 151301

5.5 Terms and Condition of Authorization:
5.5.1.The application shall comply with the provision of the Environment (Protection }Act- | 486 and 1
Rules mad there under.
5.5.2.The Authorization shall be produced for inspection at the request ofan officer authorization by th
Gujarat Pollution Control Board.
5.5.3.The person’s authorization shall not rent, lend, sell and transfer of otherwise transport the
hazardous wiste without obtaining prior permission of the Gujarat Pollution Control Board.
5.5.4.Unit shall take all concrete measures to show tangible results in waste generation, reduction,
avoidance, reuse and recycle, action taken in this regards shall be submitted within three months
and also along with form-4,
6. GENERAL CONDITIONS-:
6.1.  Anv change in personnel, equipment or working canditions as mentioned in the consents form / order
should immediately in the consent form / order should immediately be intimated to this Board,
63.  Adequate plantation shall be carried out all along the periphery of the industrial premises such a wiy
that the density of plantation is at least 1000 trees per acre of land and a green belt of 10 meters” widih

is developed.

6.3, In case of change of ownership/management the name and address af the new owners/parmners
Idirectors/proprietor should immediately be intinated to the Board,

[ Whenever due to atcident or other unforeseen act or ever, such emissions oecur or is apprehended Lo

aceur in excess of standards laid down such information shall be forthwith reported to Board, concermned
Palice Station, Office of Directorate of Safety & Health, Department of Explosives, Inspectorte o
Factories and local body. In case of failure of pollution contral equipments. the production process
connected 1o it shall be stopped. Remedial actions / measures shall be implemented immedintely to
bring entire situation normal,

6.5.  The Environmental Management Unit / Cell shall be setup to ensure implementation on and monitorig
of environment safeguards and other conditions stipulated by statutory authorities, The Environment
Management Cell / Unit shall directly report to the Chief Executive of the organization and shall wark
as a focal point relating to environmental issues. These Cells / Units also co-ordinate the exercise ol
environmental audit and preparation of environment statements.

6.6, Industry shall submit annual report within 15 days and subsequently by 31" January every year.

67,  The Board reserves the right to review and / or revoke the consent and/or make variations in the
condition which the Board deems it in accordanee with Section 27 of the Act.

0.8, In case of change of ownership / management, the name and address of the new owners ¢ partiwers
directors | proprietor should immediately be intimated to the Board.

69.  Industry shall have to display the relevant information with regard to hazardous waste. waste water &

air pollutants as indicated in the Courts Order in WP, No.637 of 1995 dated 14" October-2003,
6.10, Industry shall have to display on line data outside the main factory gate with regard to quantity
natire of hazardous chemicals being handled in the plant, including waste water and air emissions i

solid hazardous waste generated within the factory premise.

For and on behalf of

'yo, Gujarat Pollution Control Board
Q
\‘If
\Qv e
'\9 (M. 5. Dusari)

\ Regional Officer
No. ¢ Grgp?RU—PAL /ID-49934/CCA/BK-442/ | { (&0

-
Issued ]é) = 8 APR 20]9
M/S SFAGOT POTATOES PRODUCT; :
SURVEY NO- 675/1, AT- SUNDHA;
};m,-. PALANPUR, DIST: BANASKANTHA.
v
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